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SUPPLEMENTARY DEMANDS FOR GRANTS (RAILWAYS) 2005-06

THE MINISTER OF RAILWAYS (SHRI LALU PRASAD): Sir, | beg to lay on the Table
a statement (in English and Hindi) showing the Supplementary Demands for Grants
(Railways) for the year 2005-06.

MR. DEPUTY CHAIRMAN: The House is adjoumed for one hour.
The House then adjourned for lunch at fity minutes past two of the clock.
The House re-assembled after lunch at fifty minutes past three of the
clock,
[THE VICE-CHAIRMAN (SHRI KALRAJ MISHRA) in the Chair.]

CALLING ATTENTION TOMATTER OF URGENT PUBLICIMPORTANCE—Contd.
Recent Fire in Bombay High ONGC Platform
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